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(6) Accordine to latest" DGCI&S 
figures of exports of Indian garments 
to Japan for the last three years are 
as under: 

1976-7'1 
383 

1977-78 
599 

(Rs. in lakhs) 

1978-79 
1661 

(f) The Apparels Export Promotion 
Council which coordinates efforts to 

:step up exports of garments from 
India to other countries organises 
participation in international fairs and 
exhibitions and also conducts market 
studies etc. Further, cash compensa-
tory support, replenishment licences. 
and duty drawback are available to 
the exporters of garments at prescrii:>-
ed rates. 

Cotton purchased by Cotton Corpora-
tion of India 

3700. DR. VASANT KUMAR PAN-
DIT: Will the Minister of COMMERCE 
be pleased to lay a statement shOWing: 

(a)' the total amount of Cotton pur-
f'hased by Cotton Corporation of India 
during the last season; 

(b) whether it is a fact t.hat there is 
excess of cotton than the demand from 
the Textile Industry in India ~ 

(C) whether Government propoSe to 
~x.port cotton; and 

(d) if so, of what variety, to which 
countries and to what extent? 

THE MINI~R OF COMMERCE 
AND ·STEEL & MINES (SHRI 
PRANAB MUKHERJEE) : (a) The 
Cotton Corporation ot India haVe pur-
c}ra:sed 11.11 lakh bales of dom.eatic 
cottOn dUMg the last season 1979-80 
(Sept.~ur.) 

(b) Accordin. to the present indica-
tiOns, thf! .production of cotton is ex-
pected to :match the 'esttina'ted level of 
domestic demand. 

(c) and (d). During the current sea-
SOn ('~vhich commenced in SePt. 1980) 
GOvernment have so far allowed 3.50 
lakh bales of raw cotton for export. 
The questi')n of further exports will be 
considered depending upon the surplus 
available, after meeting the domestic 
requirements. Except Suvin of extra 
long staple variety all other varieties 
ar.e permitted to be exported. There 
arc also no restrictions about the 
countries to which raw cotton can be 
exported. apart from what has been 
stipulated in the Export Policy. 
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Income-Tax Arrears arainst Com-
panies ia Private Sector 

3102. SHRI RAM PYARE PANIK: 
Will the 'Minister" Of FINANCE be 
pleased to state: 

'(8) whether it' is a fact that there 
are huge income·tax arrears ...wi 
the companies in me private sector; 




